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Title: Papers laid on the Table of the House by Ministers/Members.

HON. SPEAKER: Now, Papers to be laid on the Table of the House.

agH, o 3z weae e ) (off averrst Broy) : weretlr e sEicen, i refemaa ug, 2w uea uz T §

(1) (vw) #arwan anelt s3éteee Wiz F2a $sRcwensolon, aul & ad 2014-2015 asmzﬁf%uasqlﬁﬁamtﬁeaﬁqlﬁ (f&och cem 3@Gh Jizmavn) den dzmudfde
A

() wiaican sl S3dterye Wiz wea ssBcuenssion, aul & ad 2014-2015 & wriwwur & wwrR grt weflen 3 @z 3 Rawr (Rodt aen sBjph sivwwr),
(2) 3uwEer (1) ¥ sfeafin udl @) 2 uca W 3xm! i gu fewa & orur gafol awr faaeor (Fadt den sBjpf 2izamor),

[Placed in Library, See No. LT 4972/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Central Board for Workers Education, Nagpur, for the year 2014-
2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Board for Workers
Education, Nagpur, for the year 2014-2015.

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 4973/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA PRADHAN): Madam, I beg to lay on the
Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under Section 62 of the Petroleum and Natural Gas Regulatory Board Act,
2006:-

(i)  The Petroleum and Natural Gas Regulatory Board (Authorizing Entities to Lay, Build, Operate or Expand City or Local Natural Gas
Distribution Networks) Amendment Regulations, 2016 published in Notification No. PNGRB/CGD/ AMENDMENT/2015/2/SC in Gazette of
India dated 27th April, 2016.

(iiy The Petroleum and Natural Gas Regulatory Board (Imbalance Management Services) Regulations, 2016 published in Notification No.
PNGRB/M(C)/48 in Gazette of India dated 29th April, 2016.

[Placed in Library, See No. LT 4974/16/16]

(2) A copy of the Memorandum of Understanding (Hindi and English versions) between the Balmer Lawrie and Company Limited and the Ministry of
Petroleum and Natural Gas for the year 2016-2017.

[Placed in Library, See No. LT 4975/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Madam, I beg to lay on the
Table:-

(1) A copy of the Newsprint Control (Amendment) Order, 2016 (Hindi and English versions) published in Notification No. S.0. 1690(E) in Gazette of
India dated 9t" May, 2016 under Section 18G of the Industries (Development and Regulation) Act, 1951.

[Placed in Library, See No. LT 4976/16/16]



(2) A copy of Notification No. S.0. 2313(E) (Hindi and English versions) published in Gazette of India dated sth July, 2016, regarding collection of
monthly price from organized manufacturing units for proposed new series of Wholesale Price Index under sub-section (3) of Section 33 of the
Collection of Statistics Act, 2008.

[Placed in Library, See No. LT 4977/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH SHARMA):
Madam, I beg to lay on the Table a copy of the Ancient Monuments and Archaeological Sites and Remains (Amendment) Rules, 2016 (Hindi and

English versions) published in Notification No. G.S.R. 391(E) in Gazette of India dated 15t April, 2016 under sub-section (4) of Section 38 of the
Ancient Monuments and Archaeological Sites Remains Act, 1958.

[Placed in Library, See No. LT 4978/16/16]

artotar iaerot fraptey siqrert A w5 Fict (oft 306 aorarer) @ kg, F Preomae ey s veer uy s &
(1) (w)aﬁﬁr&nmm%a.dﬁaﬁ,dtﬁ?ﬂ?ﬁﬁsqﬂZOH-2015a5q1?f\fbwqﬁﬁaﬁltﬁwqﬁ(%o—cﬁﬂenaﬁaﬂzimm) eren dzmadifiia aa,
(@) 2t e aifdrenar JMensdt a.d. ddlore, ddleg b ad 2014- 2015 & oriwr G RwR g 2eften B an F Raor (Bedt aen sBEh Adzawr),

(2) sudlers (1) 31 sfeafiaer uoff @ 2 ueer uz 36! 3 gu Ricwa & wreur gafor aren fAaeor (Redt aen sigsft 2izaaur),

[Placed in Library, See No. LT 4979/16/16]

saur siepera 3 a5 i (off Ry 2a wiwr) @ wAcan, A Braia ud B va-ua gfer e uce w2 zxar § (Rod) aen sl sizasaur):
(1) Rogeaor ter dagagmr RifiRs en seurt siqrerr A dra af 2016-2017 ¥ R gan wersitarn s
[Placed in Library, See No. LT 4980/16/16]
(2) ater ameiff3dt sifw sfyar RifdRs cren seur aigrerr ¥ dra aAd 2016-2017 d fre gan awrsitar sigor

[Placed in Library, See No. LT 4981/16/16]



